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Reason:

i mpugned fi nal
in WPC No. 3774/ 2013 passed by the Hi gh Court of Del hi

COURT NO. 1 SECTION |11
SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
Leave to Appeal (O No(s) . 34872/ 2014
j udgnent and order dated 04/08/2014

At N

Petitioner(s)
VERSUS
Respondent ( s)
mrelief)
petition was called on for hearing today.
HON BLE THE CHI EF JUSTI CE

HON BLE MR JUSTICE A K. SIKRI
HON BLE MR JUSTI CE R K. AGRAVAL

M. Mukul Rohatgi, Attorney General
Mb. Ni sha Bagchi, Adv.

M. Charul Sarin, Adv.

M B. Krishna Prasad, Adv.

UPON hearing the counsel the Court nmde the follow ng

ORDER
Not i ce.
There shall be stay of the operation of the
i mpugned j udgnent and order dat ed 04. 08. 2014
passed by t he Hi gh Court in Wit Petition (O

No. 3774 of 2013.

(Neetu Khaj uria)
Sr.P. A

(Vinod Kul vi)
Assi stant Regi strar



